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0 .H. No. 555/'94

New Ltelhi, dated the 22th Maixh, 1:^94

Hon'ble Sh . Ni/.Kri shn an, \^ce Chad, anan ii-i}
Hon'ble Sh . B.3. Hegcb, MemberiJ)

Shri 3 .0 . v/» Rao,
Re si dont of 246/7-.'^ Railway
/apartments, Fanchkuian Road,
No w Ge 1 h i

v\

liL

... -rvpi ic- an t

(Present in person )

Ve rsus

i, Shri Masihuzzaman, Genl .Manage r,
^fo rthe rn -vailway, Baroda Nouse,
Ne w be i hi

n Shri K.M.J-^dn,
Chief Signal ^ TeXecommunic ation
Sngi.neer, Northern Railway, 4th Floor,
/-conexo-I, Baroda House, ^Iblhi.

3. Shri R.L.Malik,
Chief Hngineor(Construetion)
Northern Rail v/ay, K-ashme ri Gate,
4?lhi

.... Responient;

0RD£R(0.rUL)

(Hon'ble Sh .N .V.Krishnan, Vice Ghai rman (hJ )

On ao e arlier oc casion, by the /A i/i3 -r-i r

Jthe ap^icant was permitted by us to withdraw the
J

i0...-^. when he caime before us challenging the enguir.'

report. then directed that the disciplin^r/ ^roc

have to be conpleted and if he v-as aggrieved, t

applica..t could to file an app e,-1 ^. .^n d that onl-

tne re after he could ^preach us, if he has a :
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2. The applicant states that he has filed

appeal on 25.6.1993 (vlnn .ii. 5) to the disciplinar/

authority Vvhaiein he has complained about the
I

defects noticed in the enquiry proceeding and has

requested him to remaad the report back to the

enquiry officer to complete the enquijOj^ in acooro'axe

rith law. That representation has been made on 2c.6.1993

The applicant has filed this O.A. as there is no reply

to that rep ra se n ta tion .

3, ife have ix) reiterate our earlier order that

wo will entertain the application only against any
I

I

final order that may be passed in the disciplin,;ry

proceedings. The disciplinary^ praceedings has not

ended . If he is aggrieved by any interlocutory or:.::r

it is open to seek remedy under the provision, of

CGS(GC..i) Rules, 1965. His attention is drawn to val

22, 23 and 29 thereof.

4. In the circumstances, this applic ation is

dismi ss ad .

(B .3 . Hegcfe )

Member(J)

sk

(N.\/, KrishnaJi)

Vice GhairmanG.)


